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Notification      of      the      Ministry      of 

Environment and Forests 
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Notification of the Ministry of Food and 

Consumer  Affairs  (Department  of Con-

sumer Affairs), 
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Reports of the Comptroller and Auditor 

General of India for the Year Ended 31st 

March,  1997 

SHRI DALIT EZHILMALAI: Sir, on 
behalf of Shri R. Tnnarthanam I lay on the 
Tabic under clause (1) of article 151 of the 
Constitution, a copy each (in English and 
Hindi) of the following Reports:— 

(i) Report of the Comptroller and Au 
ditor General of India for the year 
ended 31st March, 1997 (No. 1 of 
1998)— Union Government- 
—(Civil); Union Government Ap 
propriation Accounts (Civil) 1996- 
97 and Union Government Finance 
Accounts (Civil) 1996-97.  

IPlaced in Library See Nos. LT. 432 98, 435/98 
and 436/98 respectively] 

(ii) Report of the Comptroller and Auditor 
General of India for the year ended 31st 
march, 1997 (No.2 of 1998)—Union 
Government (Civil). [Placed in Library See 

Has LT. 433/98, 435/98 and 433/98 
respectively] 

(iii) Report of the Comptroller and Auditor 
General of India for the year ended 31st 
March, 1997 (No. 5 of 1998)—Union 
Government (Scientific Departments). 
[Placed in Library See Has LT. 432/98, 
435/98 and 434/98 respectively] 


